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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 06.03.2026 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 619/2025 

 
(With Defects) 

Financial Creditors in 

Consortium of Leo 

Meridian Infrastructure 
Projects and Hotels Ltd 

Vs 

Devendra Prasad, 

Ex-Chairman of the 

Erst. Monitoring 

Committee of Leo 

Meridian Infrastructure 

Projects & Hotels Ltd 

 

Mr. PBA Srinivasan  

2.  Comp App (AT) (CH) 

(Ins) No. 116/2026 

For Stay 

IA No. 365/2026 

 

(With Defects) 

 

Bobby Abraham  

Vs  

Tata Capital Limited & 

Anr. 

Mr. Retheesh NA  

3.  Comp App (AT) (CH) 

(Ins) No. 117/2026 
For Stay 

IA No. 366/2026 

 

(With Defects) 

 

Jasmine Varghese  

Vs 
Tata Capital Limited & 

Anr. 

 

Mr. Retheesh NA  

4.  Comp App (AT) (CH) 

(Ins) No. 118/2026 

For Stay 

IA No. 367/2026 

 

(With Defects) 

 

Jossan Varghese  

Vs 

Tata Capital Limited & 

Anr. 

 

Mr. Retheesh NA  

5.  Comp App (AT) (CH) 

(Ins) No. 119/2026 

For Stay 

IA No. 368/2026 

 

(With Defects) 

 

Joby Varghese  

Vs 

Tata Capital Limited & 

Anr. 

Mr. Retheesh NA  

 

 

 

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) 

(Ins) No. 325/2024 

For Urgent Hearing 

IA No. 886/2024 
For Stay 

IA No. 887/2024 

For Exemption 

IA No. 888/2024 

For Direction 

IA No. 934/2024 & 

900/2025 

For Amendment 

IA No. 1563/2025 

Ahmed Buhari Erst. 

Director of Coastal 

Energen Pvt Ltd 

Vs 
Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 

 

 

WITH 

Mr. Anant Merathia Mr.T. Ravichandran 

Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan- R2 

& R3 
Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

7.  Comp App (AT) (CH) 

(Ins) No. 328/2024 

For Stay 

IA No. 893/2024 

For Exemption 

IA No. 894/2024 

For Direction 
IA No. 935/2024 

 

Precious Energy 

Holdings Ltd. BV1 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 
WITH 

Mr. Vishnu Mohan Mr.T Ravichandran 

Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

8.  Comp App (AT) (CH) 
(Ins) No. 329/2024 

For Stay 

IA No. 895/2024 

For Exemption 

IA No. 896/2024 

For Direction 

IA No. 936/2024 

 

Mutiara Energy 
Holdings 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt. 

Ltd. & 4 Ors 

Mr. Avinash Krishnan 
Ravi 

Mr.T.Ravichandran 
Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

9.  Comp App (AT) (CH) 

(Ins) No. 469/2024 

For Stay 

IA No. 1282/2024 

For Additional Docs. 

IA No. 1283/2024 

Ashok Chattaraj, 

Director of Siesta 

Hospitality Services Ltd 

Vs 

Vistra ITCL (India) Ltd 

& Anr 

 

Ms. Priyadarshini 

Natarajan 

Mr. Abhijit Atur- R1 

10.  IA No. 1493/2025 

(For Condone Delay) & 

IA No. 1795/2025 
(Delay in refiling) 

in 

in 

Comp App (AT) (CH) 

(Ins) No. 530/2025 

For Exemption 

IA No. 1794/2025 

 

GVP Infotech Ltd 

(Formerly Known as 

Fourth Dimension 
Solutions Ltd) 

Vs 

Link Well Telesystems 

Pvt Ltd 

Mr. Pranav 

Gopalakrishnan 

 

11.  IA No. 1726/2025 

(For Condone Delay) & 

IA No. 1838/2025 

(Delay in refiling) 

in 

Comp App (AT) (CH) 

(Ins) No. 622/2025 

For Stay 
IA No. 1727/2025 

For Exemption 

IA No. 1728/2025 

Lulu India Shopping 

Mall Pvt Ltd 

Vs 

Katerra India Pvt Ltd 

Through its RP, Pankaj 

Srivastava 

 

 
WITH 

Mr. Pradeep Joy  
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12.  IA No. 105/2026 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 45/2026 

For Stay 

IA No. 104/2026 
For Exemption 

IA No. 106 & 107/2026 

 

Lulu India Shopping 

Mall Private Limited 

Vs 

Katerra India Private 

Limited & Anr 

 

WITH 

Mr. Pradeep Joy  

13.  IA No. 189/2026 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 72/2026 

For Exemption 

IA No. 186 & 187/2026 

For Stay 

IA No. 188/2026 

Lulu IT Infrabuild Pvt 

Ltd 

Vs 

Katerra India Pvt Ltd, 

through its RP Pankaj 

Srivastava & Anr. 

Mr. Pradeep Joy  

14.  Comp App (AT) (CH) 

(Ins) No. 434/2025 

 

 

National Asset 

Reconstruction 

Company Ltd 

Vs 

SEW LSY Highways Ltd 

WITH 

Mr. VV Sivakumar Ms. Kopal Sharraf 

15.  Comp App (AT) (CH) 

(Ins) No. 472/2025 

For Exemption 
IA No. 1341/2025 

For Additional Docs 

IA No. 1592/2025 

SEW LSY Highways Ltd 

Vs 

National Asset 
Reconstruction 

Company Limited 

Ms. Kopal Sharraf Mr. VV Sivakumar 

16.  Comp App (AT) (CH) 

(Ins) No. 151/2024 

For Stay 

IA No. 402/2024 

For Exemption 

IA No. 401/2024 

Swan LNG Pvt Ltd 

Vs 

Krishna Komaravolu, 

RP of Mantovani Di 

Dharti Pvt Ltd & 4 Ors 

Mr. Kumar Anurag 

Singh 

Mr. P Ramesh Babu 

R1 

 

For Direction 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

17.  Comp App (AT) (CH) 

(Ins) No. 366/2022 

For Exemption 

IA No. 853/2022 

Ashish Arjun Kumar 

Rathi, Liquidator for 

Ind Barath Power Ltd. 

WITH 

Mr. Bhagavath 

Krishnan 

 

18.  IA No. 150/2026 

(For Direction) 

in 

Comp App (AT) (CH) 
(Ins) No. 127/2021 

For Stay 

IA No. 225/2021 

For Exemption 

IA No. 226/2021 

Power Finance 

Corporation Ltd & 

2 Ors 

Vs 
Ashish Arjun Kumar 

Rathi, RP (Now 

Liquidator) Ind–Barath 

Power (Madras) Ltd & 

13 Ors 

WITH 

Mr. Deepak Khurana Mr. Bhagavath 

Krishnan - R1 

Mr. DVAS Ravi Prasad 

R3,R6, R8, R10- R12 
& R14 

Mr. VVSN Raju R9 

Mr. Shashank 

Agarwal R12 

Mr. Narendar Naik 

R13 

19.  Comp App (AT) (CH) 

(Ins) No. 193/2021 

For Exemption 

IA No. 393/2021 

 

Ashish Arjun Kumar 

Rathi, Liquidator of 

Ind-Barath Power 

(Madras) Ltd 

Vs 

Kanumuru Raju 

Raghu Rama Krishna 

& 12 Ors. 

 

Mr. Bhagavath 

Krishnan 

Mr. DVAS Ravi Prasad 

R1-R6, R9- R11, R13 

Mr. Kumar Anurag 

Singh- R7 

Mr. VVSN Raju R8 

Mr. Anant Merathia 

R12 
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For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

20.  Comp App (AT) (CH) 

(Ins) No. 26/2023  

Avant Garde Clean 

Room & Engg. 

Solutions Pvt Ltd  

Vs 

HLL Biotech Ltd 

Mr. J Lenin Ms. V Kamala Kumar  

 

21.  Comp App (AT) (CH) 

(Ins) No. 52/2024 

For Stay 

IA No. 153/2024 

Sankalp Recreation Pvt 

Ltd in Consortium with 

Globe Ecologistics Pvt 

Ltd 

Vs 

Radhakrishnan 
Dharmarajan, RP of 

Appu Hotels Ltd & 2 

Ors 

WITH 

Mr. Abhishek 

Jenasenan 

Mr. T Ravichandran 

Mr. K Surendar R2 

Mr. T Sundar Rajan R3 

22.  Comp App (AT) (CH) 

(Ins) No. 458/2023 

For Stay 

IA No.1432/2023 

For Interim Injunction 

IA No. 1252/2024 

For Direction 

IA No. 1253 & 

1254/2024 

 

MK Rajagopalan, 

Resolution Applicant 

Vs 

Radhakrishnan 

Dharmarajan, RP of 

Appu Hotels Ltd & 2 

Ors 

Mr. SK Harinarayanan Mr.T Ravichandran 

Mr. K Surendar R2 

Mr. T Sundar Rajan R3 

23.  Comp App (AT) (CH) 

(Ins) No. 323/2024 

For Exemption 

IA No. 855/2024 
For Stay 

IA No. 856/2024 

Sri Ravichandra 

Textiles Pvt Ltd 

Vs 

Union Bank of India 
Asset Recovery 

Branch & Anr 

 

Mr.V Raghunath 

(Vakalat not filed) 

Mr. M Muthuperiasamy 

R1 

24.  Comp App (AT) (CH) 

(Ins) No. 336/2024 

For Stay 

IA No. 914/2024 

Nakshatra Feeds India 

Pvt Ltd 

Vs 

Dantu Indu Sekhar, RP 

of Nexus Feeds Ltd. 

WITH 

Mr. Avinash Krishnan 

Ravi 

Ms. Mumaneni Vazra 

Laxmi 

25.  Comp App (AT) (CH) 

(Ins) No. 479/2024 

For Stay 

IA No. 1318/2024 

Nakshatra Feeds India 

Ltd. 

Vs 

Dantu Indu Sekhar, RP 

of Nexus Feeds Ltd 

 

Mr. RS Sravan Kumar Ms. Mumaneni Vazra 

Laxmi 

26.  Comp App (AT) (CH) 

(Ins) No. 473/2024 

For Direction 

IA No. 1300/2024 

Regional Provident 

Fund Commissioner-II, 

Employees Provident 

Fund Organisation 

Vs 

Dileep KP, Resolution 
Professional & Anr. 

 

Mr. Vishnu  

27.  Comp App (AT) (CH) 
(Ins) No. 426/2024 

Omkara Assets 
Reconstruction Pvt Ltd 

Vs 

Mantharasalam 

Palanisamy & Anr. 

WITH 

Mr. T Ravichandran Mr. Chirag Gupta- R1 
Mr. Bhagavath 

Krishnan- R2 
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28.  Comp App (AT) (CH) 

(Ins) No. 434/2024 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 

Mantharasalam 

Palanisamy & Anr 

 

Mr. T Ravichandran Mr. Chirag Gupta- R1 

Mr. Bhagavath 

Krishnan- R2 

29.  Comp App (AT) (CH) No. 

21/2025 

For Stay 

IA No. 261/2025 

Research City Business 

Solutions Pvt Ltd & 

2 Ors 

Vs 
Vineela Balla & 3 Ors 

 

Mr. T Natraj Mr. S Rajagopalan- R1 

30.  Comp App (AT) (CH) No. 

97/2025 

For Stay 

IA No. 1055/2025 

For Exemption 

IA No. 1056 & 

1057/2025 

D M Shobha 

Director of Chord Road 

Hospital Pvt Ltd & Anr. 

Vs 

Prakash Deo 

Director of Chord Road 

Hospital Pvt Ltd & Anr. 

WITH 

 

Mr. AS Vishwajith Ms. Anjana CH R1 

31.  Comp App (AT) (CH) No. 

98/2025 

For Exemption 

IA No. 1058 & 

1060/2025 

For Stay 

IA No. 1059/2025 

D M Shobha 

Director of Chord Road 

Hospital Pvt Ltd & Anr. 

Vs 

Prakash Deo 

Director of Chord Road 

Hospital Pvt Ltd & Anr. 
 

Mr. AS Vishwajith Ms. Anjana CH R1 

32.  Comp App (AT) (CH) No. 

139/2025 
For Interim Direction 

IA No. 1618/2025 

Vinu Divakaran 

Vs 
Tecplix Technologies 

Pvt Ltd & 3 Ors 

 

Mr. KS Arivazhagan Mr. Joseph Anthony 

For Caveator 

33.  Comp App (AT) (CH) 

(Ins) No. 338/2025 

For Stay 

IA No. 1024/2025 

Jasmine Varghese 

Vs 

Tata Capital Ltd & Anr. 

WITH 

Mr. Retheesh NA Mr. Isaac Thomas R1 

34.  Comp App (AT) (CH) 

(Ins) No. 340/2025 

For Stay 

IA No. 1028/2025 

Jossan Varghese 

Vs 

Tata Capital Ltd & Anr. 

WITH 

Mr. Retheesh NA Mr. Isaac Thomas R1 

35.  Comp App (AT) (CH) 

(Ins) No. 341/2025 

For Stay 

IA No. 1029/2025 

Joby Varghese 

Vs 

Tata Capital Ltd & Anr. 

WITH 

Mr. Retheesh NA Mr. Isaac Thomas R1 

36.  Comp App (AT) (CH) 

(Ins) No. 342/2025 

For Stay 

IA No. 1030/2025 

 

Bobby Abraham 

Vs 

Tata Capital Ltd & Anr 

Mr. Retheesh NA Mr. Isaac Thomas R1 

37.  Comp App (AT) (CH) 

(Ins) No. 384/2025 

Future Market 

Networks Ltd 

Vs 

Laila Hotels & Resorts 

Pvt Ltd 
 

Ms. Anusha Peri Mr. Polkampally Pavan 

Kumar Rao 

38.  Comp App (AT) (CH) 
(Ins) No. 410/2025 

For Stay 

IA No. 1168/2025 

N Srinivasan 
General Secretary, 

Indu Employees 

Progressive Union 

Vs 

CA M Suresh Kumar 

Liquidator of 

Hindustan Builders 

Photo Films Mfg.Co Ltd 

& Anr 

 

Mr. A Saravanan Mr. AG Sathyanrayana 
R1 
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39.  Comp App (AT) (CH) 

(Ins) No. 34/2026 

For Stay 

IA No. 79/2026 

D Srinivasa Rao 

Suspended Director of 

Priyaranjani Fibres Ltd 

Vs 

Omkara Assets 

Reconstruction Pvt Ltd 

& Anr 

Mr. D Srinivasa Rao 

Party-in-person 

Mr. Prashanth Kumar 

Muddana R1  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

40.  TA (AT) No. 20/2021 

(Comp App (AT) (Ins) 

No. 833/2019) 

Arangcons 

Vs 

Amit Chandrakant 

Shah, RP of BCIL Zed 

Ria Properties & 2 Ors 

WITH 

Mr. P Rishikesh Mr. Sanjay Gupta R1 

Mr. Amit Agrawal R2 

41.  TA (AT) No. 21/2021 

(Comp App (AT) (Ins) 

No. 860/2019 

For Stay 

IA No. 2625/2019 

For Exemption 

IA No. 2627/2019) 

 

Santhosh Ramalingam 

& 12 Ors 

Vs 

Amit Chandrakant 

Shah, RP of BCIL Zed 

Ria Properties & 2 Ors. 

WITH 

Mr. Adarsh Ramanujan Mr. Sanjay Gupta- R1 

Mr. Amit Agarwal R2 

42.  TA (AT) No. 170- 

171/2021 

(Comp App (AT) (Ins) 
No. 1094-1140/2019) 

BCIL Yelahanka 

Projects LLP through 

its authorised Rep 
Rachna Rego 

Vs 

Amit Chandrakant 

Shah, RP of BCIL Red 

Earth Developers India 

Pvt Ltd & 4 Ors 

 

Mr. Athiban Vijay Mr. Sanjay Gupta- R1 

Mr. Arun Karthik 

Mohan-R2, R4 
Mr. P Raj Kumar 

Jhabakh-R5 

43.  TA (AT) No. 213/2021 

(Comp App (AT) No. 

91/2020) 

KN Shamsudheen 

Vs 

Kasmisons Builders 

Pvt Ltd & 3 Ors 

 

Mr. Bimal K Nath Mr. Vinay Mathew R3 

44.  Comp App (AT) (CH) 

No. 55/2022 

For Stay 

IA No. 627/2022 

For Interim Injunction 

IA No. 628 & 629/2022 

For Direction 
IA No. 630/2022 

 

Najma Meeran & 3 Ors 

Vs 

GMP Properties Pvt Ltd 

& 5 Ors. 

Mr. Thriyambak J 

Kannan 

Mr. Arun C Mohan R1, 

R3, R4, R6 

Mr. B Dhanraj- R2 

M/s Gupta & Ravi-R5 

45.  Comp App (AT) (CH) 

(Ins) No. 153/2022 

For Stay 

IA No. 358/2022 

For Exemption 

IA No. 359/2022 

Telangana State Trade 

Promotion Corporation 

Ltd. 

Vs 

AP Gems & Jewellery 

Park Pvt Ltd & 2 Ors 

 

Mr. Abhishek 

Jenasenan 

Mr. Avinash Krishnan 

Ravi- R1 

Mr. T Sai Krishnan R2 

Mr. P Soma Shekar 

Reddy- R3 

46.  Comp App (AT) (CH) 

(Ins) No. 223/2022 

For Stay 

IA No. 479 & 480/2022 

Srinivasa Garment Pvt 

Ltd & 2 Ors 

Vs 

District Collector, 

Dindigul & 4 Ors 

 

Ms. A Vidya Mr. S Senthilvel R4 
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47.  Comp App (AT) (CH) 

(Ins) No. 145/2023 

For Direction 

IA No. 521/2025 

SREI Equipment 

Finance Ltd 

Vs 

Raasi Refractories Ltd 

 

Mr. Anant Merathia Mr. Y Suryanarayana 

48.  Comp App (AT) (CH) 

(Ins) No. 294/2023 

Enforcement 

Directorate, Mumbai 

Zonal Office-I 

Vs 

Dr. KV Srinivas, RP of 
AP Gems & Jewellery 

Park Pvt Ltd & 3 Ors 

 

Mr. Zoheb Hossain Mr. P Soma Shekar 

Reddy- R2 

Mr. Polkampally Pavan 

Kumar Rao R3 

Mr. Abhishek 
Jenasenan- R4 

49.  Comp App (AT) (CH) 

(Ins) No. 453/2023 

For Stay 

IA No. 1413/2023 

For Exemption 

IA No. 1414/2023 

Goda Ganesh, 

Suspended Director of 

Barasat Krishnagar 

Expressways Ltd 

Vs 

State Bank of India & 

Anr 

Mr. Sandeep Bajaj Mr. R Sugumaran- R1 

Ms. MS Mano Ranjani 

R2 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

 

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the 

following particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-

Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. 

Video should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. 

is called for hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep 

their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: 

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 

 

Copy to:                                                                 By the order of Hon’ble Member (Judicial) 

    Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

